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OA No.949/97

Mhi, thas the 15th da, of Deceobet. iggT
Hon'ble Dr. oTose P y t,

Hon'ble Shri

Bholey ShankoCir
s/o Shri Bidhi Ram
^/o Chamber No. T9,
Tehsil Compound,
Ohaziabad.

Shtl Elehi Keeh,

Versus
!• Director General u

and Civil 0!^
Defence DelhiNiskam Sewa Bhawan, ' '

Raja Garden, New Delhi.
2- Commandant Delhi

Se„a Bhtaa '
Raja Garden, New Delhi.

3. Chief Secretary,
Oovt. of N r T r ra
a.fSham Nath MarJ,

•Applicant

?-

• • • •Respondents
'By Vlvocate: Shri Jo. s- a

Shanltari '^Brongh Sh. C.Hari

■  order (ORAL)
Dn. Jose P. Verghese v

'  ̂'^®~Chairman (j) _

'^de petitioner in this

- the year 1981 and again •
^^--fter his services

was under r„7

Subsequently th'-•/ f tne npf- i -h '

c°.n dated 30. uT
""" Betitioae-r ' ""h and thereafter-reaentat.on for re-e„aa,e„e„t



•u

t,.e ..ot -Obtain, oppnoptlo
'--f. the petitioner pppnoachec. thie oonnt b, tbie Oh on
10.4.1997. There rs no condonation of delay application

'  Oh. Pban in the inteneet ot Jnetioe »e
would confine the relief being granted to the petitioner to
one year prior tn fUr. •to the filing of this case i.e. „.e.f,
15.4.1996 only. tKc. •petitioner shall also be given the
benefit of his aef,,tii past service between 1981 to 1987.

are disposing of this nd ee r- •this OA confining to the relief to the
findings recorded above and the directions given in the OA

— ofi.s.fo„ar. ors. vs.
Union of Tndi^ kr j •!-  Ors., decrded by this court on 12.12.1997,
shall be made applicable to the nefifi

the petitioner on a mutatis
mutandis basis. Tt ic f i-l"• 't further clarified that the
petitioner will have i ■lus credit oni,. the actual wort he
has done between 1981 to 1987. j 4-u198f and thereafter from one vear
prior to the filhi.^ of in- ^ .-  us case namely 15.4.1997. Any
relief given to the nstiiio

'uje petitioners in the c.iu a^be said decision shall
also be applicable to the rh i ■ ^ ■

.  petitioner in this case but
'-f.ntng to the above said period onl,v.

thin, this OA is disposed of with „
order as costs.

(S.-PrBTiwa^") ^
«n»8er (A, . (Dr. joae'p. Verghese)

Vice
na

-Chairman (j)


